
THE GAUHTI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATIOT{
Dated: Guwahati, the 6b )ulY,2023

NO.HC.VII-56/202OI6213/A### On the recommendation of the Judicial

Academy, Assam, the Hontle Gauhati High Court has been pleased to nominate

the following Grade-I ludicial fficers of Assam Judicial service to attend 1 (one)

day "Refiesher lraining Prugnmme-scheduled to be held on 22-07-2O23

from 10:00 a.m. to 03:30 p.m. at the Judicial Academy, Assam.

st.
No.

I{ame
DesignaUon and Present Place of

Posting

1
Shri Aditya Hazarika District and Sessions Judge, Hojai

2 Shri Debasish Bhattacharjee Principal Judge, Family Court, Nalbari

3 Smti. Suchandra Bhattacharjee Principle Judge, Family Court, Dhubri

4 Smti. Mallika Dutta Member, MACT, KamruP, Amingaon

5 Smti. Nirmali Talukdar District and Sessions Judge, Kokrajhar

6 Smtl. Moushumi De District & Sessions Judge, Bongaigaon

7 Shri Pijush Pratim Bairagi
Addl. District and Sessions Judge, No.1,

Kamrup (M), Guwahati

I Smti. Rubina Sarmah
Addl. Sessions Judge-cum-Special Judge,
POCSO, Golaghat

9 Shri Kalyanjit Saikia Additlonal District and Sessions Judge, Bijni

10. Smti. Angjeeta Mahanta
Addl. Sesslons ludge-cum-Special Judge,

POCSO, Morigaon

11. Shri Jaspal Singh
Addl. District and Sessions Judge, FTC,

North Lakhimpur

12. Shri Subhrangsu Dhar Addl. District and Sessions Judge, Dibrugarh

13. Smti. Munmun B. Sarma
Addl. Sessions Judge-cum-Speclal Judge,
POCSO, Amingaon

L4. Shri Subhabrata Dutta Addl. District and Sessions Judge, Goalpara

15. Shri Sujit Kumar Ghosh Addl. District & Sessions Judge(FTC) No. 3,

Kamru M

16. Smti. Farhana Sultana Addl. District and Sessions Judge, Nalbari
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sL.
No.

Name
Designation and Present Place of

posting

t7. Shri Nityananda Talukdar
Addl. District and Sessions Judge, No.2,

Kamru M Guwahati

18. Smti. Rashmita Das
Addl. Sessions Judge-cum-Special Judge,
POCSO North Lakhim ur

19 Shri Joydev Koch
Addl. District and Sessions Judge, FTC,

Kokra har

20. Smti. Gitali Rabha
Addl. District and Sessions Judge, No.1,

aon

2t. Smti. Tasfia Hussain
Addl. District and Sessions Judge, Silchar,

Cachar

22 Shri Yusuf Azaz Addl. District and Sessions Judge, Barpeta

23. Smti. Nazmee Ayysha Ahmed
Addl. Sessions Judge-cum-Special Judge,
POCSO Sivasa r

24. Dr. Mahmud Hussain BarbhuiYa
Addl. District and Sessions Judge,
Hailakandi

25. Shri Anil Kumar Basfor
Addl. District and Sessions Judge, FTC,

Ran ta

26. Shri Anurag Jintoo Borah Addl. District and Sessions Judge, Jorhat

27. Shri Debashish Saikia
Addl. Sessions Judge-cum-Special Judge,
POCSO Bar eta

28. Shri Rajesh Kumar Todi
Addl. District and Sessions Judge, FTC,

Ma herita

29. Shri Syed Burhanur Rahman
Addl. District and Sessions Judge, FTC,

Dhubri

30. Shri Sushil Kumar Kabra Addl. District and Sessions Judge, FTC,

Dibru arh

31. Shri Bhupen Kumar Nath
Addl. District and Sessions Judge, FTC,

A a un

32. Smti Ipsita Borthakur
Addl. Sessions Judge-cum-Special Judge,
POCSO Na aon

33. Shri Nisanta Goswami
Addl. District and Sessions Judge, FTC,

Son ur, Te UT

34 Shri Narayan Kuri
Addl. District and Sessions Jude, FTC,

Ba

35. Smti. Tripti Ari
Addl. District and Sessions ludge, FTC,

Karim an

36. Smti. Chitra Rani Saikla
Addl. Sessions ludge-cum-Special Judge,
POCSO Tnsukia

37. Shri Nilkamal Das
Addl. District and Sessions Judge, No.2,

Na aon

38. Smti. Rini Bharali
Addl. District and Sessions Judge, FTC,

Karbi An lon Di hu

39. Shri Jayanta Kumar Das
Addl. District and Sessions Judge, FTC,

llnsukia
40 hShri Na anU a FTCAddl. District and Sesslons Jud
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sL.
No.

Name
Designation and Present place of

Posting
Cachar Silchar

4t. Shri Ranju Medhi
Addl. District and Sessions Judge, Sonitpur,
T UT

42 Smti. Manju Eordoloi
Addl. District and Sessions ludge, FTC,

No.4 Kamru M Guwahati

43. Shri Mridul Kumar Saikia
Addl. District and Sessions Judge, FTC,

Sivasa ar

44 Shri Kumud Chandra Boro
Addl. District and Sessions Judge, No.3,
Na aon

45. Smti. Sabeena Mazumdar
Addl. District and Sessions Judge, FTC,

Darra . Man ldoi

46 Shri Mukul Chetia Addl. District and Sessions Judge, Bilasipara

47. Smti. Ranjita Agarwalla Addl. District and Sessions Judge, Udalguri

48 Shri Abhijeet Kumar Baruah
Addl. District and Sessions Judge, Kamrup,
Guwahati

The nominated Officers are requested to report at the venue (Judicial

Academy, Assam) on 22-O7-2023 at 09:30 A.M. for the aforesaid training

programme.

By Order,

Sd/- R.A. TaPadar

REGTSTRAR (JUDTCTAL)

Memo No.HC.VII-55/2020/ 6214-6227 /A Dabd: 06-07-2023
Copy forwarded for information & necessary action to:

1. The L.R.-cum-Commissioner & Secretary to the Govt. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

2. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.

The Ofrerc arc placd on dePutatbn for the pognm on

@ndia'on ttnt (a) the Ofrterc will be beaad as on duty during

the tnining priod & (b) they will E entided nA. & D.A, as

admisible under tlrc Rules.

3. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

5. The District and Sessions Judges,

Barpeta / Bongaigaon / Cachar / Chirang / Darrang / Dhubri I Dibrugarh I
Goalpara / Golaghat / Hailakandi I Hojai lJorhat / Kamrup(M) / Kamrup /
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Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Morigaon / Nagaon /
Nalbari / Sivasagar / Sonitpur / I rnsukia / Udalguri

(He/She is rcguested to inform all the nominaed Judicial

Ofrets under his/her @ntrcl to at@nd the training amdingly)

6. The Principal Judge, Family Court,

Nalbari / Dhubri

7. The nominated ludicial fficers.

a. The nominated Judicial Officers are to intimate their travel

itinerary, in writing in the format given below, to the Judicial

Academy, Assam by email at iudicialacademvassam@gmail'com on

or before L2'O7-2O23 to enable the Academy to arrange for

accommodation.

Name &

Designation

Date of

Arrival

Accommodation

required

(Yes/No)

Mobile

Number

(WhatsApp)

b. Academy will provide conveyance to the participating

Judicial Officers, who avail the accommodation, as

arranged by the Academy, only from the place of

accommodation to the Judicial Academn Assam during

the training Period.

8. The Project Manager, Gauhati High Court, Guwahatl.

(He is rcquested b uPlod the notification immedbhly in

the official website of the Gauhati High Courl, Guwahati)'

9. The Administrative Officer, ludicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial

Academy, Assam.

10. The Private Secretary to Honble Mr. Justice Manash Ranjan PathaK

Gauhati High Court, Guwahati for his Lordship's kind information'

11. The CA to the Registrar General, Gauhati High Court, Guwahati'

ITHE II'|OFOFECELI HEEE ANYEI' Of RCEsS,NLY III ORDER OF SE IOR'TTJ

e. .n . --*o.loaog. o?. {.
REGISTRAR (iUDICIAI)
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